Annexure-7

Name of the corporate debtor: Wearit Global Lamited; Date of commencement of CIRP: 08.04.2022; List of creditors ns on: 05.10.2023

List of operatipnal ereditars {Government dues)

{Amount in¥)
5L |Details of claimant Details of clam reeeived Details of claim admitted Amountol | Amountof |Amountof claim  |Amount of claim stet  |Remarks, ifany
No. |Department Government Datcof  [Anount claimed Amount of clum Nature of claim  [Whether % of voting | contingent | any mutual [under verification admitted
receipt admitted related share in CoC, claim ducs, that
party? il may be set-
appheable off
C |
,  |commissioner of Commercial  |Government of West | - 5104707 21,927.00 { % 21,927 {Statutary Dues NA Ml Nil Nil 000 0
taxes Bengal
2 |GST Department_Bilwara Central GST 07/05/2022 13,22,26,931 00 | X 13,22,26,931 |Statutory Ducs NA Mil Nil il Qo0 2 -
The clain was received from the sad party afler 90
. days from Insolvency Commencement date Therefore
Ti f
3 ;"mmem‘"’ ! ﬁf‘fh’“m:";" i 20/12/2022|  4,69,49,00000 (% - [Statutory Dues NA NA NA NA t 4694900000 e same was not cansidered by IRP However,
epartment_[ndore Adiya Peadles pursuant to IBB! etreular dated 18 09 2023 the clumas
now under venficaiion
The claum was recerved [rom the sud party afler 90
Regtonal Commissioner - Minustry of Labour & days from Insolvency Commeneement date Therefore
4 |ILEmployee Prowident Fund Employment, 04/07/2023 44,45,486.00 | % - |Statetory Dues NA NA NA NA K 44,45,486 00 tie same was not considered by IRP However,
Organisation Government of India pursuant ta 1BBI circular dated 18 09 2025 the clam s
now under venfication




